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SHRIMATI S.G. INDIRA (Tamil Nadu): Sir, I am grateful to the hon. 

Minister for giving an assurance that he would take care of Tamil Nadu just 

like Bihar. The only thing is, regarding the Nilgiris train, it has been 

announced as a heritage train by the UNESCO... 

MR. DEPUTY CHAIRMAN:    You   just put your question. 

SHRIMATI S.G. INDIRA: Sir, they have increased the fare from 

Rs.19,000 to Rs.40,000. A lot of people from our country, as well as, 

foreigners have been travelling in this prestigious train. Now, this increase 

from Rs. 19,000 to Rs.40,000 is very high. So, I would request the hon. 

Minister to consider reducing this. 
 
�� ह�� �L A�ह ���& (ह����7�): U��?���� 	�, �N� K� ���� ह��� ���� 
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assurance. ...(Interruptions)... 
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SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Sir, 

through this, I want to draw the attention of the hon. Minister to a recent 

meeting that we had with him. A delegation of 16 MPs from Andhra Pradesh 

met the hon. Minister at the Rail Bhawan. We have made specific requests to 

him by submitting a memorandum. We were thoroughly disappointed when the 

Budget was presented. We had made nine requests to him. These requests 

had been made collectively. I request the Minister' to respond to the 

memorandum that we had submitted to him. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN:   One second.  The hon. Minister cannot 

reply to all the queries raised by the hon. Members.   He has promised that he 

will write to them.   If everyone starts asking, he will not be able to reply. 

...(Interruptions)...   Mr. Pillai. 
 
�� 0������": �� �4�X), 	�� ...(s����).... �� ���%)� ...(s����).... 

SHRI K. CHANDRAN PILLAI (Kerala): Sir, I want to confine myself 

only to one point. After these Railway Budget announcements, we, the MPs 

from Kerala, had met both the hon. Ministers, Laluji and Veluji and we had 

asked, specifically, for three more trains -- one, the train from Bangalore to 

Ernakulam, on daily basis; two, from Mumbai to Trivandrum, through Konkan, 

a daily train; thirdly, considering the tourism potential of Kerala, a train from 

Goa to Ernakulam.   There is no concrete proposal in 
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Respect of these in the Minister's reply.   So, I request the hon. Minister to 

consider these. 
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PROF. P. J. KURIAN (Kerala): Sir, as Mr. Chandran Pillai has 

pointed out, MPs from Kerala, our Minister from Kerala, Mr. Vayalar Ravi, the 

Congress Working Committee Member, Shri A. K. Antony, Mr. Samadani and 

myself had met the Minister. We had given a list of demands, which were very 

genuine demands. The fact is that it is the Keralites who travel the maximum.   

Sir, 

MR. DEPUTY CHAIRMAN: But then, why do all of you want to speak 

again? ...(Interruptions)... 

PROF. P. J. KURIAN: Sir, we demand a Railway Zone with 

headquarters at Trivandrum. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: You just say that whatever demands you 

have made should be fulfilled. Why are you repeating everything? 

...(Interruptions)... 

PROF. P. J. KURIAN: And also a daily train from Bangalore to 

Trivandrum.   ...(Interruptions)... 

MR. DEPUTY CHAIRMAN:   That, he has announced. 

PROF. P. J. KURIAN: He did not make that announcement. He did 

not say. ...(Interruptions)... Sir, the Minister's announcement about the 

prestigious "Garib Rath"...{Interruptions)... 

MR. DEPUTY CHAIRMAN:   Please. 

PROF. P. J. KURIAN: Sir, I am requesting that there is a genuine 

demand. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN:  No, no.  No debate.   ...(Interruptions)... 

Please, Prof. Kurian. ...(Interruptions)... Shri Hanumantha 

Rao. ...(Interruptions)... 

PROF. P. J. KURIAN:   Sir, please ask him to react. 

MR. DEPUTY CHAIRMAN:   He will react.   Mr. Hanumantha Rao. 
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MR. DEPUTY CHAIRMAN: I am sorry ...(Interruptions)... �� ��ह �� ह; 
ह� ���� � ...(s����).... 

 
MR,DEOYTY CHAITMAN :Please sit  down Again icannot 

(Interruptions )…Please sit down 
 �� ��0 ह�	�!" ���: �ह �E� ������ �F�* ह4, ��� ...(s����).... 
����1��b� �H��` �� ��]G �!A% ��%�� �! �%�� ���� 	�)� ह���� )� �ह� J�3�-��- 
����4/3 ह4, ��� ...(s����).... 
 

 
�� ��0 ह�	�!" ��� : ��, �
© �*����3� ��  �I=� ...(s����).... ��� 1� ��  � 

�ह� हN� ...(s����).... Q��� ��  �%) 	� �ह� ह4 ...(s����).... �ह )� �E� �+�_3!3 
��<� ह4� ...(s����).... It should go to South-Central Railway. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: One minute...(Interruptions)... One 

minute. 

The hon. Minister has assured that he will reply to all the Members 

on whatever demands they have made while participating in the debate. He 

said that he would reply to all the Members. I suggest that all of you again 

send a letter to him if there are any other issues that you want to raise; the 

Minister will reply to even those. 

So, I think that is over now. ...(Interruptions)... No, no. So, I think that 

is over. ...(Interruptions)... No; no. You write about your demands to the 

Minister. ...(Interruptions)... Now, we take up the Appropriation (Railways) Vote 

on Account Bill, 2006. ...(Interruptions)... In this way, I will not be able to carry 

on the Business of the House.   ...(Interruptions)... 

SHRI V. NARAYANASAMY (Pondicherry): Sir, I have just one point 

to make. ...(Interruptions)... 
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MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, you write a letter to 
the hon. Minister, he will reply. ...(Interruptions)... Please send a letter to the 

hon. Minister. ...(Interruptions)... 

SHRI PENUMALLI MADHU (Andhra Pradesh): Sir, you have allowed 

some Members, but you are not allowing us to seek clarifications from the 

hon. Minister. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Madhu, please sit down. 

...(Interruptions)... 

SHRIMATI BRINDA KARAT (West Bengal): Sir, I want to raise one 

issue about Bengal. ... (Interruptions)... 
 
�� 0������": � 
�� 	�, �� �4�X) , C%�	�  don't understand this. Please 

sit down. 

SHRI M.P. ABDUSSAMAD SAMADANI (Kerala): Sir, you said that 

Members would be allowed to seek clarifications party-wise. 

...(Interruptions)... But, you are not allowing us now. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: It is not party-wise. Please sit down. 

Again, I appeal to the hon. Members to cooperate. Your intention is that 

whatever you want for your constituency should be addressed by the Minister. 

While participating in the debate, you have mentioned various demands 

concerning your constituencies. The hon. Minister has said that he will write 

individually to all the Members about their demands because it is impossible 

for the hon. Minister to reply to all the issues raised by the forty Members 

during the debate. He said that he is going to write individually to all the 

Members. Now, I am appealing to all of you that instead of each one of you 

asking a query again, I would suggest that if there is any additional demand 

which you feel has not been fulfilled, then, you write about it to the hon. 

Minister. I have requested the hon. Minister to reply. ...(Interruptions)... 

SHRI M.P. ABDUSSAMAD SAMADANI: Sir, you said that you would 

allow the Members, party-wise. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: No; no. ...(Interruptions)... I will not be 

able to do this. I request all the Members to cooperate in the interest of 

conducting the Business of the House. ...(Interruptions)... Hon. Minister of 

Railways to move all the three Bills together. ...(Interruptions)... 

SHRI P.G. NARAYANAN: Sir, Tamil Nadu has been neglected. 

...(Interruptions)... 
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